BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

(Under Section 16 (a) read with 18 (1) of the National Green Tribunal Act, 2010)
APPEAL NO. 36 OF 2022

1. Disha - A Life School,
Represented by its Correspondent

2. Dr. D. Muthukumarasamy,
Farmer
... Appellants
-Vs-
1. M/s. Hitech Die Cast (P) Ltd.
Rep. by its Director, Mr. Vasudevan

2. M/s. Unicast Alloys Pvt. Ltd.
Rep. By its Director, Mr. Vasudevan

3. The Chairman,
Tamil Nadu Pollution Control Board

4. The Member Secretary,
Tamil Nadu Pollution Control Board

5. The District Environmental Engineer,
Tamil Nadu Pollution Control Board

6. The Superintending Engineer,
Coimbatore Electricity Distribution Circle — South

... Respondents

REPLY TO REPORT FILED BY TAMIL NADU POLLUTION CONTROL BOARD

REPRESENTED BY:

Eshwars

eshwars.com

ESHWARS HOUSE OF CORPORATE & IPR LAWS
6TH FLOOR, KHIVRAJ COMPLEX II, #480,
ANNA SALAI, NANDANAM, CHENNAI-600035, INDIA
PHONE: 9841081850



BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

(Under Section 16 (a) read with 18 (1) of the National Green Tribunal Act, 2010)
APPEAL NO. 36 OF 2022

1. Disha - A Life School,
Represented by its Correspondent

2. Dr. D. Muthukumarasamy,
S/o. Dharmalinga Gounder.
Farmer
... Appellants
-Vs-
1. M/s. Hitech Die Cast (P) Ltd.
Rep. by its Director, Mr. Vasudevan

2. M/s. Unicast Alloys Pvt. Ltd.
Rep. By its Director, Mr. Vasudevan,

3. The Chairman,
Tamil Nadu Pollution Control Board

4. The Member Secretary,
Tamil Nadu Pollution Control Board

5. The District Environmental Engineer,
Tamil Nadu Pollution Control Board

6. The Superintending Engineer,
Coimbatore Electricity Distribution Circle — South

... Respondents

REPLY TO REPORT FILED BY TAMIL NADU POLLUTION CONTROL BOARD

S.NO. PARTICULARS ANNEXURE PAGE NO.
1. Objections to report filed by Tamil -—- 1-18
Nadu Pollution Control Board
2. Committee’s report dated 05.11.2021 | Annexure - 1 19 -61

along with Annexures that were filed
before the Appellate Authority

3. Letters of farmers evidencing their | Annexure — 2 62 - 64
request made to the board for visiting
and inspecting their lands

4. Photographs evidencing the dumping | Annexure -3 65 - 69
of waste sand

Place: Chennai
Date: 16-12-2022

Counsel for Appellants




BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI
(Under 16 (a) read with 18 (1) of the National Green Tribunal Act, 2010)

APPEAL No. 36 of 2022 (SZ)
IN THE MATTER OF:

1. Disha, a life School
Rep. by its Correspondent,
Kulikpalayam Pirivu,
Kurumbalayam Village,
Achipatti Post,
Pollachi - 642 002.

2. Dr. D. Muthukumarasamy,
S/0. Dharmalinga Goudner,
Farmer,
Kulikpalayam Pirivu,
Kurumbalayam Village,
Achipatti Post,
Pollachi - 642 002.
...APPELLANTS
Vs

1. Ms. Hitech Die Cast (P) Ltd.,
Rep. by its Director, Mr. Vasudevan,
S.F. No: 77/1, and 2, 101 Part,
Kurumbapalayam Village,
Pollachi - 642 002.

2. M/s. Unicast Alloys Pvt. Ltd.
Rep. By its Director, Mr. Vasudevan,
Kullakkapalayam Pirivu,
Kurumbapalayam Village,
Achipatti Post,
Pollachi - 642 002

3. The Chairman,
Tamil Nadu Pollution Control Board,
No: 76, Mount Salai, Guindy,
Chennai - 600 032.

4. The Member Secretary,
Tamil Nadu Pollution Control Board,




No: 76, Mount Salai, Guindy,
Chennai - 600 032.

5. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Coimbatore - South,

Plot No. E-55A, SIDCO Industrial Estate,
Pollachi Main Road, Kuruchi,
Coimbatore ~ 641 021.

6. The Superintending Engineer,
Coimbatore Electricity Distribution Circle -~ South,
Tatabad, Coimbatore - 641 012.
... RESPONDENTS

OBJECTIONS TO REPORT FILED BY TAMIL NADU POLLUTION
' CONTROL BOARD

I, Dr. D. Muthukumarasamy, son of Mr. P.K. Dharmalingam, aged 87, Appellant
No.2 herein and am also the Correspondent of the Appellant No.1 herein namely
Disha-A-Life School, having office at Kullkapalayam Pirivu, Kurumbalayam
Village, Achipatti Post, Pollachi 642 002 do hereby solemnly affirm and sincerely .

state as follows:-

1. Iam the Correspondent of the Appellant No.1 Disha-A Life school and am
Appellant No.2 in my personal capacity as being a farmer and as such I am

well acquainted with the facts of the case.

2. I'humbly submit that the above Appeal was filed against the final order of
Hon’ble Appellate Authority, Tamil Nadu Pollution Control Board in
Appeals Nos. 69, 70 ,71 & 72 of 2021, dated 14.02.2022, setting aside the
closure order dated 27.07.2021 passed by 3¢ Respondent herein against the

1st and 2nd Respondents herein. The relevant part of the said order is

extracted herein:




‘27. It is true that the respondent-Board in pursuance of their inspection of the
appellant-units by their officials have in their reports repeatedly mentioned about -
eleven observations / violations along with their recommendations for compliance by
the appellant-units. The appellant-units had been initially agitating that majority of
the recommendations are practically not implementable and they have also explained
the reasons for such non compliance with further details furnished about the
alternative steps taken by them in this regard. However, the appellant-units have
between October, 2021 and February, 2022 complied with the recommendations
made by the TNPCB in their earlier reports submitted before the Hon'ble National
Green Tribunal and duly forwarded the status report to the TNPCB byway of their
communications dated28.10.2021, 4.12.2021 and 4.2.2022 during the pendency of
these Appeals.

28. The very reading of the compliance report would show that the very basis for
issuing the impugned closure direction and disconnection of power supply in respect -
of both the units are now complied with / rectified by the appellant-units and such
sufficient and substantial compliance of the recommendations by the appellant-units
is also not denied by the learned counsel for the official respondents in the course of
their final arguments in these appeals.

30. The Appellate Authority is after duly appreciating the factors relevant for
deciding the relief sought for herein is of the view that the objections raised by the
independent respondents 5 & 6 do not any longer requirz any consideration on
merits.

¥ I The learned counsel for the respondent-Board has also accepted the
substantial and satisfactory compliance of the rectifications / recommendations by
the appellants and the adequacy of the same to maintain pollution issues. As a matter -
of fact, there was no serious authenticated report regarding any pollution by the
operation of the appellant-units. The Appellate Authority is hence of the firm view
that the impugned orders of closure need not be allowed to sustain and the same may
be set aside to enable the respondent-Board to pass suitable orders for removal of
closure directions and restoration of electricity supply along with grant of renewal

consent orders to both the appellant-units and the impugned orders hence stand set
aside.” -

. Thumbly submit that during the proceedings before the Appellate Authority,

the PCB  constituted a committee vide Proceeding  No.




T2/TNPCB/F.002264/2021 dated 05.11.2021 with following terms of
reference:
1. The Committee shall inspect the two foundry units and investigate APC
measures provided for all sources of emissions & its adequacy and report.
2. The Committee shall review the compliance report dt. 30.09.2021 furnished
by the two foundry units with respect to directions issued by TNPCB & .
furnish recommendations.
3. The Committee shall furnish report on the action taken by the two foundry
units after receipt of compliant on improvement in their operations.
4. The Committee shall assess the impact on the complaints before & after the
adequate APC measures provided by the Two Foundries.
5. The Committee shall Jurnish the factual report on permitting the two foundry
units for their operation with renewal of consent with specific

recommendation.

4. Thumbly submit that the inspection report filed by the Committee before the _
Appellate Authority PCB, had not provided a detailed report addressing the
terms of reference as detailed in Proceeding No. T2/TNPCB/F.002264/2021
dated 05.11.2021. Owing to the same, this Hon’ble Tribunal had during the
hearing dated 02.09.2022 provided the below direct:ons.

il Or.der of the Appellate Authority is based on the report of the Committee which
is filed as annexure-7 dated 05.11.2021. Though the said report refers to an enclosure
of annexures 1 to 7, these annexures are not furnished either by the appellant or by
the respondents.

2. Learned Counsel appearing for the Pollution Control Board would submit that it |
is based on the terms of reference the observations were made at the time of inspection
and these annexures relate to the same and the report has to be read along with the
annexures. As they are not made available to us, we direct the Pollution Control

Board to produce the copies of the annexures 1 to 7 referred to in the Committee’s




report dated 05.11.2021 and furnish a copy of the same to the Learned Counsel for -
the appellant and the respondents before the date of the next hearing.
3. In the meanwhile, we direct Pollution Control Board to make one more inspection

of the respondent, company after giving notice to both the parties”.

. I humbly submit that pursuant to the directions of this Hon’ble Tribunal
dated 02.09.2022, the Board conducted inspection on 01.10.2022 in the
premises of Appellant No.1 and the college, Agricultural Land held by
Appellant No.2 and the foundry units of Respondents No.1 & 2. Thereafter,
a report dated 11.10.2022 was filed before this Hon'ble Tribunal. However,
the said Report and annexures 1 to 7 referred to in the Committee’s report
dated 05.11.2021 were never provided to us before the hearing dated
12.10.2022. The relevant portions of order of this Tribunal dated 12.10.2022

is extracted herein.

1"

3. It is alleged that the copy of this report has not been uploaded and appellant did
not have the benefit of going through the same. Hence, the matter may be called on
11.11.2022. However, we would like to have the particulars about the waste mould
sand namely, whether it contains pollutants or it can be straight away used for any
purpose, including the agricultural purpose.

4. The report of the Tamil Nadu Pollution Control Board states that if the same is
not used by the respondent unit, it can be disposed of to the common waste moulds
and reclamation unit or for other beneficiary uses. The said aspect may be highlighted
by the Tamil Nadu Pollution Control Board by filing an additional report in this
regard,

.............

6. The appellant seeks the Annexure No. 1 to 7 filed before the Pollution Control
Board Appellate Authority to be furnished. So, they are directed to furnish the same.
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6. I submit that subsequent to several follow-ups, the Board has served vide
email dated 17.11.2022 the Committee’s report dated 05.11.2021 alongwith
Annexures 1 to 7 that were filed before the Appellate Authority basis which
the Appellate Authority arrived at a finding that the Respondents 1 and 2
have substantially complied with the recommendations of the Board. The
Appellant encloses herewith as Annexure 1, Committee’s report dated
05.11.2021 alongwith Annexures that were filed before the Appellate
Authority. A bare perusal of the (unsigned) compliance report on the report
dated 30.09.2021 will prove that there has been no substantial compliance of
the recommendations of the PCB by the foundry units. The said report
merefy takes on record the action points undertaken by the foundry units
but does not analyse or provide its expert opinion on whether the action
points/changes/alleged improvements/APC measures by the foundry
units are substantially in compliance with its recommendations or whether
the same is sufficient to reduce pollution levels in the surrounding .

environment/neighbourhood.

7. I submit that the report filed by the Board dated 11.10.2022 is neither
comprehensive nor addresses the status of the
recommendations/observations that were initially provided in its reports
during the appeal proceedings that were pending before this Hon'ble
Tribunal in OA 26 of 2016. The Hon'ble Tribunal had in fact questioned the
report that was filed by the Board before the Appellate Authority, Tamil
Nadu Pollution Control Board as the same did not address or report the
status of compliances of recommendations as directed by the Board.
Considering the same, the Hon’ble Tribunal vide its order dated 02.09.2022
directed the Board to conduct a fresh inspection and provide a detailed and
updated report on the status of pollution caused by the foundry units.
However, the report filed by the Board fails to address the compliance status

of its recommendations as filed in OA 26 of 2016.




8. I submit that the Board vide its Status Report dated 09.08.2021 in OA 26 of
2016, which was filed after the directions for closure of foundries dated
27.07.2021, made the following important observations on Unicast in page 3
and Hitech in Page 7 of the report
vit. The Parambikulam — Aliyar Branch Canal (PAP Branch Canal) crossing the
unit’s premises were dumped with hazardous waste chemicals such as paint drums,
plastic waste etc., and due to dumping the canal was blocked.

viii. The unit also found dumped the paint sludge in open land along with the waste .
mould sand.

ix. The unit has installed additional 13 number of CNC machines in the same
premises (machine division) without the consent of the Board,

x. The unit has not obtained hazardous waste authorisation for handling of wastes
such as Used/ Spent Oil (5.1), Wastes or Residues Oil (5.2), Waste Cutting Oils
(5.3), Process Wastes, Residues and Sludges (21.1) and Exhaust Air or Gas Cleaning
Residue (35.1)........

vii. The unit has installed additional 13 number of CNC machines in the same
premises (machine division) without the consent of the Board.

x. The unit has not obtained hazardous waste authorisation for handling of wastes
such as Used/ Spent Oil (5.1), Wastes or Residues Oil (5.2), Waste Cutting Oils
(5.3), Process Wastes, Residues and Sludges (21.1) and Exhaust Air or Gas Cleaning
Residue (35.1)”

The above observations have serious impact on air, water, and soil.
However, there has been no whisper on the same in the subsequent reports

including the one filed recently by the board.

9. Further, the Board fails to address or recommend any measures that should

be taken by Respondents No. 1 & 2 with respect to the concerns raised by the

voirespendent




10.

11.

Appellants before and during the inspection dated 01.10.2022. The Board
merely took on record the photographs of pollution/deposits provided by
the Appellants and the details of the wind direction in their report dated
11.10.2022.

It is humbly submitted that the Board has failed to address the concerns of
Appellant on the aspect of fugitive emission from the Respondent 1 and 2
foundries. These emissions contribute to significant air pollution in and
around the Appellant’s locality. While the board on the inspection dated
01.10.2022 has conducted a survey on equipment’s installed by the said
foundries, it has miserably failed to appreciate the fact that, the equipment's
utilized by the foundries may have brought pollutants released from the
sources such as stack, chimney’s etc, under control, however unregulated
fugitive emissions from Respondent 1 and 2 foundries contribute in large
measure to the air pollution. Unlike pollutants from determined source such
as stack, chimneys, fugitive emissions cannot be tracked and quantified, and
as such there is a compelling need to curb such emissions. However, the

board has not addressed those concerns with seriousness it requires.

The Board has also failed to address the concerns raised by this Hon'ble
Bench with respect to soil and water pollution, details on the waste mould
sand and the contents of the same as the PCB has recommended that the
entire waste mould sand should either be re-used or dispose it to the
Common Waste Mould Sand Reclamation unit through M/s. Ammarun

Enviro Guard Industries, Annur Taluk or for other beneficial uses. |
Furthermore, the Respondent foundry units have not complied with
disposal of the waste mould sand to the Common Waste Mould Sand
Reclamation unit and is instead dumping the same within the premises of
the foundries and covering the same with fresh sand. The Appellant has also

enclosed photos evidencing the same. It is submitted that by continuously



12.

13.

14.

15.

dumping the waste mould sand, the same will only worsen the soil and
water pollution levels as the waste mould sand will eventually get washed

to the nearby water bodies.

Further, this Hon'ble Bench had also raised serious concerns on the
recommendation that the unit shall raise the remaining length of the
compound wall with steel gladding facing the school premises (unit’s
western boundary wall) as done in the other portion of same compound wall
as the said recommendation is rendered ineffective since the major source of
pollution is air pollution and that increasing the height of the boundary wall |
shall not assist in reducing the effects of pollution caused by the foundry unit

and is not an appropriate APC measure.

It is submitted that, change in the wind direction has a major impact on the
effect of pollution and harm/ damage caused by it to the Appellants and
surrounding agricultural lands and villagers, but the Board has failed to take

the same into account.

It is submitted that board has failed to deal with the aspect of water
pollution. The air pollutants released from the Respondent 1 and 2 foundries,
along with the untreated solid and liquid wastes dumped by the said
foundries, inevitably pollutes water and contributes significantly to water
pollution. However, the board had refused to conduct any test or take any
water sample to ascertain the levels of water pollution in the surrounding
areas of the Appellant’s premises and farmlands and hence, there is no

reporting on the extent of water pollution in its report dated 11.10.2022.

It is submitted that, as mentioned in para 8 herein, the board has previously
raised serious concerns about the wastes dumped by the Respondent 1 and

2 foundries, these wastes have serious impact not only on the land/soil on



16.

17.

which it is dumped but also on the nearby areas, as wind and water could
carry them beyond the area in which they are dumped. The aspect of soil

pollution has been neglected by the board, dumped untreated solid and

liquid wastes could impact the soil and make the land barren and unfit for -

agriculture. The farmers having lands in the surrounding areas requested the
Board to visit and inspect their lands as well, but the Board had refused to
visit the said lands. Letters of farmers evidencing the aforesaid is enclosed

herewith as Annexure 2.

It is submitted that the noise pollution created by the Respondent No.1 and
2 foundries are unaddressed in the report. The foundries are involved in
manufacture of cast iron and sg iron, the fettling and shot blasting operations

of the foundries produce significant amount of noise, the board in their

earlier report had recommended moving away fettling and shot blasting -

operations or outsourcing them, however the foundries have not complied

with the said recommendation till date.

It is submitted that the despite the concerns raised by the Appellant with
regard to the said air, water, soil and noise pollution, the Board vide its
inspection dated 01.10.2022, only conducted a survey on the machineries
installed by the foundries to control pollution from source such as stack,

chimney etc. The report filed by the board after inspection fails to address

the points/terms of reference that ought to have been dealt with in its report

filed before the Appellate Authority. In this regard, reliance is placed on Para
13 of the Memorandum of Appeal filed before this Hon’ble Tribunal wherein
a comparison and status of compliance was drawn with respect to the
recommendations of the Board in OA 26 of 2016 vis-a-vis the actions carried
out by the Respondent foundries. This table evidently shows that there has
been ﬁo substantial compliance by the Respondent foundries. In this current

inspection report dated 11.10.2022 filed by the Board, the report merely

10



18.

19.

reports the machinery installed by the foundry units and the status of its

working condition.

It is submitted that, during the hearing dated 02.09.2022, the Appellant has
tiled pictures evidencing pollution around the Appellant premises and the
waste dumped by the Respondent 1 and 2 foundries. However contrary to

those record, the report dated 11.10.2022, contains certain observations in

Para 5(xi), where the board states that Respondent No.l has cleared the

accumulated waste sand and is in the process of developing green belt in
that area. In this regard, the Appellants enclose herewith certain
photographs that evidence the dumping of waste sand and wherein the
company representatives are digging a pit and dumping all the waste sand
therein (Annexure 3). The Respondent No.1 has wantonly dumped the waste
sand By digging a pit and covering the area with fresh sand in order to cover
its tracks just before the Board visited the premises for an inspection. The
photographs prima facie prove that the Respondents No. 1 & 2 are
continuously polluting the surroundings and just before the inspection,
make certain measures or reduce the level of operations of the foundry as on
the date of the inspection. The waste sand that is dumped by the Respondent
foundry eventually gets washed into the water bodies located in the
surrounding area leading to water pollution. Despite the Board being made
aware of the aforesaid, the Board has provided a clean chit to the Respondent
foundry and failed to conduct any tests to ascertain water pollution. The
Respondent foundries have been stating that they are in the process of
developing a green belt since the proceedings before the Appellate Authority

but has not completed the same until date.

It is submitted that, the order of Appellate Authority dated 14.02.2022

records that there has been satisfactory and substantial compliance by the

Respondent 1 and 2 foundries. However, the materials on which the said

11



Authority had arrived at that conclusion is not known to the Appellant, since

the annexures 1-7 of the inspection committee is still not provided to the

Appellant. Even going by the latest report dated 11.10.2022 filed by the

board, the status of compliance by foundries is wholly insufficient and, in
any case, cannot be termed as “satisfactory and substantial”. The status
report of board filed in 17.04.2021 in OA 26 of 2016 is compared with the
recent report filed by the board.

Unicast Alloys Pvt. Ltd.

S.No. | Recommendations Compliance Compliance Status
made by board Status during | during inspection on
inspection on | 01.10.2022

17.04.2021

1 The unit shall relocate | Not complied. Not complied.
the shot blasting and
the Fettling section
either outside the
premises in some other
locations or on the
eastern side within the
premises where the

vacant land exists.

2 After relocation of the | Not complied. Not complied.
existing shot blasting
and fettling section, the
area shall be used as
buffer zone and shall
also develop thick
canopy of green belt

within 4t respondent

12



premises adjacent to
the compound wall of
the school premises
which will act as a

barrier for air pollution

The unit shall either
completely reuse the
dumped waste mould
sand within the
premise or dispose it to
the common waste
mould sand
reclamation unit M/s.

Ammarun Enviro

Guard
Annur Taluk or for

Industries,

other beneficial uses.

Not complied.

Not complied

4a

The unit shall stop the

shot  blasting and
fettling operation in the
location

shall do the

existing
instead
shot  blasting and
fettling operations in
the unit’s sister concern
i.e unit of M/s. Hitech
Die cast Pvt Ltd (or)
outside the unit’s

premises in some other

Not complied

Not complied

For Disha A Life School

Correspondent

13



location by giving job
work through outside

vendors.

4b The unit shall forthwith | Complied Complied
stop storing the fresh
sand adjacent to the
boundary of the school

premises.

4c The unit shall raise the | Complied Complied
remaining length of the
compound wall with
the steel gladding
facing  the  school
premises (unit’s
western boundary
wall) as done in the
other portion of the

same compound wall.

4d Internal roads shall be | Not complied Not complied
wetted repeatedly so as
to mitigate the fugitive
emissions during the
vehicle movements

inside the premises.

de The unit shall ensure | Not complied Complied
that the mist spray
arrangements

provided should be

interlocked /automated

9 -t 12e Rt
For Disha & L-.,c‘;.,:mui

Correspondent




to suppress the fugitive
emissions during the

vehicle movement.

5 The unit shall conduct | Not complied Not complied
the ambient air
quality/ ambient noise
level/ stack monitoring
in the unit and in the
school premises every
month and furnish the

report to the Board.

6 . |The unit shall covert | Not complied Complied
the venturi wet
scrubber system with
stack arrangement for
the induction furnace
to the dry/cassette
filter as an advanced

technology.

7 The unit shall provide | Not complied Not complied
the  adequate  air
pollution control
measures for the metal
pouring bay as a
further improvement

measure.

Hitech Die Cast Pvt. Ltd.

For Disha A Life Schonl
Q¥ e ¥
AW\ Y

Correspandent




No.

Recommendations

made by board

Compliance
Status
inspection

17.04.2021

during

on

Compliance
Status during
inspection on

01.10.2022

The unit shall operate
and maintain the air
pollution control
measures continuously
and efficiently and also
conduct the ambient air
quality/ambient noise
level/stack monitoring
in the unit and in the
school premises every
month and furnish the

report to the Board.

Not complied

Not complied

The wunit shall either

completely reuse the
dumped waste mould
sand within the premises
or dispose it to the
Common Waste Mould
Sand Reclamation unit
M/S. Ammarun Enviro
Guard Industries, Annur
Taluk or for other

beneficial uses.

Not complied

Not complied

The unit shall convert the

venturi wet scrubber

Not complied

Complied

For Disha A Life Szhool

N il

Cerrespondent

16



system  with  stack
arrangement for the
induction furnace to the
dry/cassette filter as an

advanced technology.

4 The unit shall provide | Not complied Not complied
the adequate air
pollution control
measures for the metal

pouring bay as a further

improvement measures.

20. Based on the foregoing, it is evident that the foundries have not substantially

complied with the board’s recommendation, additionally the inspection

reports do not adequately deal with source of the pollutants, storage,

treatment, and disposal of industrial waste. If the industries were allowed to -

operate without implementing the major recommendation such as moving
away the fettling and shot blasting operations and treating the industrial
wastes in an effective way this would cause major impediment to the
Appellant and the residents in the surrounding area. Hence, along with the
recent board recommendation the previous recommendations must also be

complied by the 1st and 2nd Respondent.

Further, given that the wind direction will change from November to April,

it is imperative that an inspection is also conducted during these months to

ascertain the pollution levels and impact of the same to the Appellant’s |

premises and surroundings of the neighbourhood.

Prayer:

It is humbly prayed that this Hon'ble Tribunal may be pleased to:

17



1. Direct the Board to file a revised inspection report taking into account its _
previous recommendations to the foundry units and analyse/report
compliance of the same and whether the alleged improvements made by
the Respondent foundries are sufficient to control pollution and is in line
with its previous recommendations.

2. Conduct an inspection again once the wind direction changes in the
months between November to April and file a report on the same after
conducting air, water , soil and noise pollution level tests.

3. And pass any other orders as it deems fit in the interest of justice and
equity. For Disha A Life School

. f Moy
‘\M g Correspondent Deponent
Solemnly affirmed at Pollachi
i

On this E day of December 2022

And signed his name in my presence

(Poliacii & ‘f,=p—}ai Taluks)
3110, Karanaicker Strest,
POLLACHI - 642 004.
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ANNEXURE - 1
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TAMIL NADU POLLUTION CONTROL BOARD

Proceeding No.T2 /TNPCB/ F.002264/2021 Dated: 05 .11.2021

Sub: TNPC Board - Industries — Closure direction issued to W/s Unicas:
Alloys Pvt Ltd & M/s Hi- Tech Die Cast Pvt Lid @ Kurumbapalavam
Village, Pollachi Taluk, Coimbatore District - Stay granted by Heon'ble
Appellate Authority against closure direction - Application filed by
foundry units for Renewal of Consent - For detailed inspection,
investigation & reporting on compliance of improvement - Commitiee

censtituted - Intimation — Regarding.

Ref: 1. Proc No. TNPCB/T2/F.002264 /CBE(S]/OL,/Closure/A/zC}_’I dated
27.07.2021,
- Proc. No. TNPCB/T2/F.002264 /CBE(S)/OL/Closure/A/2021 dated.
27.07.2021
3. Proc No. ’T‘NPCB/TZZ/F.OO:’Z?ESS,"CBE[S)/OL,’ Revocation /A/2021
dated. 10.8.2021
4. Proc. No. TNPCB;’TQ,’F.OOQEE)S;’CBR["S}_JOL;"Revocau'on/A/QO21
dated. 10.8.2021

S. Letter Dt. 7.10.2021 received from M/s Unicast Alloys Pvt Ltd

R

6. Letter Dt. 7.10.2021 received from M/s Hi- Tech Die cast Pvt Lid

E o

A case was filed by Disha- A Life School and P.K.D College of Education &
Others before the Hon'ble NGT(8Z) vide O.A No. 26 of 2016 against two foundry
units namely M/s Unicast Alloys Pvt Ltd & M/s Hi- Tech Die Cast Pvt Ltd @
Rurumbapalayam Village, Achipatti Post, Pollachi Taluk, Coimbatore District

with a prayer to direct TNPCB to effect closure in view of causing air pollution.

TNPCB issued directions for closurc and disconnection of power supply to
the two foundry units vide refs (1) & (2) cited for the reasons of not complying
with TNPCB recommendations on Improvements mentioned in the status

report furnished to the Hon’ble NGT(3Z).

Against closure direction, two foundry units appealed before Hon’ble
Appellate Authority vide Application Nos. 75 & 76/2021, 77 & 78/2021, 71 &
7272021 and 73 & 74/2021. The Hon’ble Appellate Authority vide order dated
18.8.2021 stayed the operation of the closure directions issued to the two
foundry units. In order to comply with the orders of the Hon’ble Appellate
Authority, directions have been issucd to the two foundry units for revocation

of closure direction vide proc dated 10.C8.2021.
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Now, the two foundry units have approached TNPCB with representation
vide letter dated 30.09.2021 for granting Renewal of Consent for their
operations. It is needed a detailed report of joint inspection with investigation
of adequacy of pollution control measures installed & status of compliance of
TNPCB recommendations on improvement in existing operations to take a

decision in this matter.

Hence, it is decided to constitute a Committee with the following members

with Terms of References (ToRs).

Technical Expert Members of the Committee:

| 2, | Committee Members ‘F Designation
[ No _1_‘ e e
: L. w Er M. Saravanakumar, M. Tech | Committee Head

DEE/TNPCB/Tiruppur (North)
| | Kumaran Complex, Kumaran Road,

f Tlruppur =64 11601.

|

|

|

|

_ J
| 2, ( Er. D. Jayalakshmi, M E., |r Member
' | DEE/TNPCB/COlmbatore North |
| No.5, Ramasamy Nagar, E
| | Near Fire Service Station, |‘

| Kavundampalayam !
| 7 ‘ Coi mbatore 641 030.

3. ' Er. V.Swaminathan M.E_,
‘ | DEE/TNPCB/ Tiruppur (bouth}
| 124, Pollachi By-Pass Road,
‘ Palladam, Tiruppur - 641 664 |

\ 45 |1 / liéﬂpnuesematwes from industries ‘F Member

| |

Member

\
\
e
|
|
\

(One nominee on behalf of both units) "
S i
I 3. | Representative (one) from Disha- A | Member
| | Life School and P.K.D College of
|
i | Education ‘ ) '

S e s e S I W

Terms of References:

1. The Committee shall inspect the two foundry units and investigate APC

measures provided for all sources of emissions & it’s adequacy and report.

N

The Committee shall review the compliance report dt 30.09.2021 furnished

by the two foundry units with respect to the directions issued by TNPCB &
furnish réecommendations.

9%

The Committee shall furnish report on the acticn taken by the two foundry

units after receipt of compliant on improvernent in their operations.

20
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4. The Committee shall assess the impact on the complaints before & after the

adequate APC measures provided by the Two Foundries.

5. The Committee shall furnish the factual report on permitting the two
foundry units for their operation with renewal of consent with specific
recommendation.

The receipt of the proceeding shall be acknowledged
.!& L\}'\.\"WJ\‘/‘
V) e ew
Eor Member Secretary
B
To

1. All Members of the Committee

8]

- M/s Unicast Alloys Pvt Ltd & M/s Hi- Tech Die Cast Pvt Ltd are requested 1o

provide their representative details 1o Committee head.

W

- Disha- A Life School and P.X.D College of Education are requested to

provide their representative details to Committee head.

Copy to

The DEE TNPCB, CBE, South

to the committee

— shall provide necessary assistance & details

No. 76, MOUNT SALAI, GUINDY. CHENNAI - 600 032,

4
® 1 044-22853068

Cwwwinpeb.gov.in
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TAMILNADU POLLUTION CONTROL BOARD

‘From To

M, Saravanakumar M.E, All the Members of the Committee,
District Environmental Engineer,

Tamil Nadu Pollution Control Board,
Tiruppur (North),

1T Floor, Kumaran Commercial Complex,
Kumaran Road, Tiruppur - 641 601.

Lr.No. DEE/TNPCB/TPN/Committee/2021 dated. 25.11.2021

Sir,

Sub: TNPC Board - Industries - Committes constituted to inspect M/s. Unicast
Alloys Private Limited and M/s. Hi-Tech Die Cast Private Limited,
Kurumbapalayam Village, Pollachi Taluk, Coimbatore District - Detailed
inspection ,investigation & reporting on Compliance of improvement-To carry
out inspection on 30.11.20621 - Intimaticn - Regarding

Ref: 1. Board’s Proceedngs. No.T2/TNPCB/F.002264/2021, Dated.05.11.2021.

e

Letter received from the unit of M/s. Unicast Alloys Pvt Ltd dated
23.11.2021.

3. Letter received from the unit of M/s. Hi- Tech Die Cast Pvt Ltd dated
23.11.2021.

I invite your kind attention to the reference 1% cited above Whersin TNPC Board has
formed a Committee to inspect the unit of M/s. Unicast Alloys Private Limited and
M/s. Hi- Tech Die Cast Private Limited at Kurumbapalayam Village, Pollachi Taluk, Coimbatore
District and submit the report to the Board as per the terms of references. As per the above
Board procsedings one representative from the units of M/s. Unicast Alloys Private Limited
and M/s. Hi- Tech Die Cast Private Limited at Kurumbapalayam Village, Pollachi
Taluk, Coimbatore District are members of the Committee and also one représentative from

Cisha - A Life School and P.K.D College of Education are members of the Committee.

In this regard
11.00 A.M

it Is proposed to inspect the above two units on 30.11.2021 at about

Hence, I kindly request to nominate only one representative each from the
industry and one representative each from Disha - A Life School and P.K.D College of

Education and the name of the representative and their contact details shall be intimated to

this office so as to make it convenient to carryout the team ins

pections on the above
mentioned date,

The receipt of this letter may please be acknowledged.

y ¥v)?
| J -Zf’ﬂ‘k\/iﬂ 1 L
District Environmental Engineer,

Tamil Nadu Pollution Control Board,
X Tiruppur North.
Copy Submitted to

1} The Member Secretary, TNPCB Board, Chennal.
2) The JCEE(M) Coimbatore.,
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TAMILNADU POLLUTION CONTROL BOARD

Advanced Fnvironmental I_,aporalory_. Coimbalqrc - 64 ]_Q3()'

From To

N.Selvara). MLSc.. M/s.Unicast Alloys (P) Ltd.,
Assistant Director (1.ab) S.F.N0.98/1D. 100 & 101 part.
Advanced Fovironmental Laboratory Kurumbapalayam Village.
Lamiladu Pollution Control Board Pollachi (Taluk).

No.5. Ramasamy Nagar, Kavundampalayam. Coimbatore (District).

Cotmbatore ~ 641 030,

mail - acltnpcbebe@gmail.com o
Lr.No. INPC Bd/AD (LYAEL — CBL/AAQS & SM/F.No.P.21/2020 — 21. Dated 04.02.202 1.

Sir.

Sub:  Furnishing of Report of Analysis of Ambient Air Quality / Stack Monitoring

Ambient Noise Level Survey — Reg.

Ref: 1. This office Lr.No.TNPC Bd/AD (LYAEL-CBE/Air survey/F.No.P.21/20 21
dated 12.11.2020 & 27.01.2021.

[§%]

. Your Email dated 22.01.2021.

- This office Bill N0.73/2019-20 Dated 03.02.2020 Excess payment for Rs.4.200 -.

3
4. Cash Receipt No.108783 dated 28.12.2020 for Rs.53.500/-

wh

- Cash Receipt No.108891 dated 01.02.2021 for Rs.2.000/-

R

I'am sending herewith the Report of Analysis of Ambient Air Quality/ Stack Monitori ng

Ambient Noise Level Survey conducted in the vicinity of your industry M s.Unicast Alloy s(P)

i1d..on 21.01.2021 & 22.01.2021 with invoice for a sum OI'Rs.39.700 - (Ry

ipces ity nine

Giousand and seven hundred only) towards the above survey / analysis charges. and the same has

e adiusted with the advance fees received vide reference (3.4 & 3) cited.

Kindly acknowledge the receipt of the report without tail.

GI;T\S N % )1&4

Authorised Signatory
[Assistant Director (Lab)]

i-ncl: As above. f‘i}?ﬂ
n s above } ‘,l?'b\\é\
Copy to: o0

I The Distriet Environmental Engineer. TNPCB. Coimbatore (South) for favour of kind
information please.

2. Copy o [ile.
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e TAMILNADU POLLUTION CONTROL BOARD,
oy ADVANCED ENVIRONMENTAL LABORATORY,
E— COIMBATORE - 641 030.

N o ‘
o Accredited Laboratory - (ISO/IEC 17025:2005) NABL - TC-7025

—— B TEST REPORT

ULR-TC702520000000075P)
Report No.38/AEL — CBE/ AAQS/2020 — 2021, Dated 04.02.2021.

1. Name of the Industry : M/s.Unicast Alloys (P) Ltd.,
2. Address of the Industry S.F.N0.98/1D, 100 & 101 part, Kurumbapalayam Village.
Pollachi (Taluk), Coimbatore (District).
3. Date of Survey : 21.01.2021 & 22.01.2021.
4. Duration of Survey : PM,o : 8 Hrs & PMy s : 24Hrs
5. Category : Orange/Large
0. Test Started on K 29.01.2021.
7. Test Completed on : 29.01.2021.
C 8. Matrix : Ambient Air Quality
Meteorological Conditions
Ambient ) ‘ Min Max Relative Min [ Max
Femperature ( C) 257 797 Humidity ( %) 52 | 71 |

"W eather Condition Clear Sky Rain Fall (mm) Nil
Predominant W md Direction | North East — South West | Mean Wind Speed (km/hr) --

B T U —

B R

- Ambient Air Quality Survey Results L _
Pollutants Concentration

=
N Lokidion SS é ~| §E B (microgram / m’>)
N 2" £ 8 82 PMyg 80, | NO: *
a a2~

|
S |
On 1op of scaffolding at North East corner North East | 105 3.0 58.0 70 | 15.0 -
near Main Entrance. \ |

2 On1op of scaffolding near Worker's South East | 150 30 | 540 | 9.0 | 16.0 e
Quarters. | | ‘l l 1l
G On top s¢ mmdmu in the Open field of "South West | 210 | 3.0 | 80.0 i 11.0 \ 200 29.0
_ Disha A L Suhqo' ‘ i | \l 1
i On wm scat oldmg in the Open field of West — 200 3.0 | 73.0 10.0 18.0
~ Disha A Lite School. South West ‘ \ l
3 () top scallolding in the Open field of West — 135 3.0 { 67.0 | 9.0 T 17.0
Disha A Lite School. North West ‘ | |

\ou * With respect (0 major emission sources.
M. Sos & No, The analytical results are restricted to the sampling period of 8hrs
PMs < The analytical results for the sampling period of 24 hrs.
Near by unit M/s.Hitech Die Cast (P) Ltd was in operation on the day of AAQ Survey

lut l’utormidwr\_“_ Test Method 7
PMy | ISS5182:(Part23)-2006 B
SO, | Modified West - Gacke /1S 5182: (Part 2) - 7(01“'1‘{’%“"5'0”1'3’;
NO, 1];&&2[28_: Hochheiser /IS 5182 (Pall arl 0) ~ 2000 RA: 2012 |

* PM 5 < not accredited by NABL
-- End of Report -

At

J.E.S [K.SEL
Authorised Sl atorv
[Assistant Director (Lab)]

page 2 of 10
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

AMBIENT AIR QUALITY SURVEY

Schematic Diagram Showing Location of Sampling
Report No.38/AEL — CBE/AAQ/SM/2020 — 2021, Dated 04.02.2021.
I. Name and Address of the Industry : M/s.Unicast Alloys (P) Ltd..
S.F.N0.98/1D., 100 & 101 part. Kurumbapalayam

Village, Pollachi (Taluk).

| Coimbatore (District).

2. Date of Survey : 21.01.2021 & 22.01.2021.
|
i 3. Predominant wind direction : North East — South West
| 4. Weather condition : Clear Sky \
I
3 /\ *
G Station —1

North East-10Smt
PMy; : 38.0 pgm
SO, : 7.0 ug'm
NO2 : 15.0 ugm’

Station — V
West - North West-135mt
PM 0 67.0 ng/m’
SU- 9.0 ug/m’
| NO2 2 17.0 pg/m’

Source
Station — [V

é

West-South West —200mt
M ©T50 we'm

~0 DN pe'm

NOZ s B pg/m

Station — I11 Station — 11

I South West- 210mt South East- 150 mt
PM. . 80.0 pg/m" PMp 340 pe m
SO C 110 pg/m’ SO, 90 pgm’
NOT 200 pg/m’ NO2 @ 160 ugm’
i PMiyz © 290 pg/m’ o

Note:- PM . S0, & Noy values are expressed in pg/m3 and restricted to the sampling period of 8hrs

. . 3 p . ; 5
PM: < value is expressed in pg/m” for the sampling period ol 24 hrs.

B )
. 2
JES (K.SEL, A} J M
Authorised Sj natory
. 3 ry
|Assistant Director (Lglb)l

Page 3 of 10
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o TAMILNADU POLLUTION CONTROL BOA(?[:)‘,(
oI ADVANCED ENVIRONMENTAL LABORATORY,
—— COIMBATORE - 641 030. ,
N ‘ | 7025
_.,,A.CE!ZQQFPE(LE@PP"9}Oiu!.iQL[E.CJJ_QZQ‘ZQ_Qﬁ)‘,4 NABL - TC-7025

LRTCTOSZ0000000075D

TEST REPORT

Report No.3S/AEL - CBE/ SM/2020 — 2021, Dated 04.02.2021.

1. Name of the Industry

(9]

~Address of the Industry

3. Date of Survey

4. Test Started on

‘N

. Test Completed on
0. Matrix

7. Type of Industry

M/s.Unicast Alloys (P) Lid.,

S.1°.N0.98/1D, 100 & 101 part, Kurumbapalayam Village.
Pollachi (Taluk), Coimbatore (District).

21.01.2021.

29.01.2021.

29.01.2021.

Stack Emission

Cast Iron & SG Iron Castings Manufacturing

Stack Monitoring Survey Results

Pollutants (mg / h—n?)

=y = § _ 5
SL Stack attached to g z ;o: S E S ’]'fdri
, Co| T2 | £gZ PM | Se*  Nos
No <~ |2 E| 2°¢%E |
g ST |87 |
G |
1. Induction furnace — 1.5 Tons/Hr 34 6.96 12,219 22.0 4.27 \ 4.1
#% | (Afier Venturi Wet Scrubber) |
2 Shot blast Machine No.2 — 1.0 Tons 34 7.23 3.173 30.0 | - } -
|
(After Cassette Type Dust collector] |
3. Sand Plant 37 | 694 | 12,066 | 36.0 - h

é

5.

Grinding Machines

(After Cyclone separator & Pulse Jet Type Dust

Collector)

\ |

(After Dust collector)

" Shot blast Machine No.1 — 1.0 Tons

(After Dust collector)

34 7.65 3.358 26.0

35 9.19 4,020 36.0

SN SENEE—-——

‘_
l
-
|

Note:- * Jest Parameters not aceredited by NABL.

#% .| 5T/Hr — Furnace only in operation and the 0.75 T/Hr Furnace was not in operation
during the survey due to surrender of the Power to TNEB by the Industry.

Test Performed

‘ Particulate Matter

- Endof Report -

N:—lut Method
IS 11255: (Part 1) ~ 1985 (RA: 2003) ~J

W -
i (o 2

\
, 2)
IK.SELVARAJ]| M

Authorised Sighatory
[Assistant Director (Lab))

Page 4 of 10
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TAMILNADU POLLUTION CONTROL BOARD

Advanced Environmental Laboratory, Coimbatore — 641 030. o

S STACK DETAILS

Report No.38/AEL — CBE/SM/2020 — 2021, Dated 04.02.2021.
M/s.Unicast Alloys (P) [.td..
S N0.98/1D. 100 & 101 part. Kurumbapalayam

1 Name and Address of the Industry:

Village. Pollachi (Taluk), Coimbatore (District).

21.01.2021.

X Date of Survey : S

S T hartieaars | 1 ’ |
" Stack attached to Induction Furnace Shot blast Machine No.2 .
| j Hl)él;aii:\‘ Bil;'brocess stack Melting _ - R
| 3. Height from G Level in (m)_ 30.0 5'?) -
¢ 4. Diameter in (m) 0.8 | 0.4 |
3. Porthole height from Ground Level or bends 9.0 % 42 —
or ducts in (m) '
6. luel Used (with % Sulphur content) Electricity Electricity
7. Fuel Consumption rate per day (mention units) - : o
| 8 Suack Capacity 1.5 Tons / Hr 1.0 Tons »
% 9. APC Measures provided Venturi Wet Scrubber | Cassette Type Dust Collector
f 10 APC functional status Working | Workine -
1 Ambient temp in 'K 302 | 303
| 12, Iemp ol Nue gas in °K 307 307 =
a0 \',;‘!"\)’L_’i‘[\’ ur't]uc—gas inm/sec ' 0.96 1 A
14, Volume of flue gas sampled in m’ 1.015 0.520
15, (;é;c;;JsrBischargc rate per Nm®/Hour 12,219 3.173 T

JfaP (9 .
S IK.SELY Ak 9)10/’

Authorised Sighatory
[Assistant Director (Lab)]

Page 5 of 10



w2
| Particulars 3 T s [ K |
‘ |
|
“;—_lf ;'Sq{z'lﬂé—l\"z\llucllcd 0 Sand Plant Grinding Shot blast Machine No.|
Machine
T Derats o process Sk S G |
3 lleight fom G Lovel ) | 1175 130 9l _
P 'l.)i;nnclcr‘i‘nr (m )1 - 0.8 0.4 o _—”M—bz - |
S, Porthole heigl;lﬁom Ground Level 7.6 9.0 49
or bends or ducts in (m)
"~ 6. luel Used (with % Sulphur content) Electricity Electricity Electricity )
e 7. tuel Consumption rate per day . - -
(mention units)
8.  Stack Capacity - - 1.0 Tons
9. APC Measures provided Cyclone separator Dust Dust Collector
| and Pulse Jet Type Collector
Dust Collector
10.  APC functional status Working Working Working
11, Ambient temp in °K 303 302 302 i
¢ 12 Temp of flue gas in °K 310 307 308
‘ 13, Velocity of flue gas in m/sec 6.94 7.65 '| 9.19
4. Volume of flue gas sampled in m’ 1.000 0.720 | 1.003
15, Gascous Discharge rate per 12,066 3.358 ‘ 4.020 !
Nm /Hour ‘ i
l

28
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JE.S

@MQ%H

Authorised Sighatory
[Assistant Director (Lab))
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Accredited Laboratory - (ISO/IEC 17025:2005)

TAMILNADU POLLUTION CONTROL BOARD,
ADVANCED ENVIRONMENTAL LABORATORY,
COIMBATORE - 641 030.

NABL - TC-7025

AMBIENT/SOURCE NOISE LEVEL SURVEY - Report of Analysis

ULR-TC702520000000075P]

Report No38/AEL - CBE/NLS/2020 - 2021, Dated 04.02.2021.

1. Nuame ol the lndmn\

2 Address of the nduslr_\‘

| M/s.Unicast /\]loys (l’) LAd..

I S.F.N0.98/1D, 100 & 101 pdl‘l Kulumbapdldyam Village, age, Pollachi
(Taluk). Coimbatore (I?lsl] ict).

3. D of Survey 21.01.2021. e
“Categony ()mnu/l arge | Land use CI assification ! o o
I'ype of Survey Ambient Time of Survey } Day ]
\l(tu)l olooudl conditions Clear Sky
\Lm N Sound Level
- Logging Parameters 7 )
,' mu urmnt Used Larson & Davis Serial No 824 A 2028
" Logging lnun al | 10 Minutes each point Measuring Range 50-110 dB(A)
Weighting ' “A‘ [ Peak Weighting “C” | Time Weighting FAST |
Sound Incidence RANDOM | Time in hrs [ 1515 Hrsto 17.15 Hrs.
- - Report of Noise Level Monitoring
Sound Level — dB(A)
Sl Location 5] g —
No E E E Leq Loy Lso Ly | Min | Max
g -l s i |
At Ambient: A = , ‘
i S i ! :
Near Main Entrance of the unit. 105 | North East | 5§3.7 | 50.8 | 51.3 | 55.0 [ 498 | 61.9
2 At South East corner near Worker’s 150 | South East | 53.3 | 52.5 | 53.0 | 544 l\ 51.8 E 55.6
Quarters. | ; |
@ 15t Open ficld of Disha A Lile School at | 200 | West | 49.4 | 482 | 491 [ 504 [ 476 | 550
West side of the unit. l }
T In the Open field of Disha A Life School at | 210 | South West | 47.8 | 46.9 | 47.4 | 48.7 [ 46.6 | 39 3
| |
South West side of the unit. | 4 ;
S 1o the Open field of Disha A Life School at | 200 | North West | 49.1 | 48.6 | 48.8 | 49.6 W‘_" 533
North West side of the unit. | | ‘
] | |

Note: 1.90 Value refers o background noise: LS50 Value refers to mean noise.L.10 value refers to
nuisance or annoyance level :Leq value is the average energy for the measured period.

-- End of Report --

pete

1E.s

6 &) Do)

Authorised Signatory
|Assistant Director (Lab)]

Page 7 of 10
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TAMILNADU POLLUTION C

ROL BOARD

ONTROL b/ATR~

Advanced Environmental
GENERAL

Report No.38/AEL — CBE/AAQ/SM/2

Laboratory- Coimbatore —M{S-ll 030.
PARTICULARS

020 — 2021, Dated 04.02.2021.

Name and Address of the Industry

Date of Survey

Head of Particulars

M/s.Unicast Alloys (P) Lid..
S.F.N0.98/1D. 100 & 101 part. Kurumbapalayam
Village. Pollachi ( raluk). Coimbatore ( District}.

21.01.2021 & 22.01.2021.

Particulars

| .
f SLNo
‘ WA— : ———
i 1 Process Description Cast Iron and SG Iron Castings Manufacturing.
i S~ ivgng_\_\:_\m'S:»‘u}rc'c;'”m’ Induction Furnace. Shot Blast Machines. Sand Plant and
| — ]
! 3. lugitive Emission Sources | Vehicle movements.
1 Raw Material Consumptions ' SLNo Description uantity
( P P -
1 Silica Sand i
I S
2 Bentonite Powder 378 Kgs
i 3 Gotron (Coal dust) 421 Kgs
‘: 4 | M.S.Punching 13725 Kgs
I S — -
: 5 Shell Coke 96+ Kzs
6 Home Retwurns 3075 Kgs
| N <
1 5. Production Capacity as per Air " Cast Iron and SG Iron Castings — 1430 TonsMonth.
: Consent order No. & Date " As per Air Consent order No0.1905217273889 Dated 01.03.2019
i 6. Production on the day of Survey 1. S.G.Iron — 26.230 Tones
i 7 Air Consent Order No. Validity upto | Air Consent order No. 1905217273889 Dated 01.03.2019 1
| A ) - B
: & 317 March 2021. Validity upto 31.03.2021.
| 8 Details of APCm enturi Wet Sc
| e measures Venturi Wet Scrubber. Cyclone separator. Pulse jet Type Dust
7 - Collector and Cassetie type Dust Collector.
9. Punciional Status of APC measures Workine -
I'i¢ld Observations S
A )
YUK A ky -
IR Lt ~f"“’9“,
E.S IKSELVARAJ]
Authorised Siguatory
[Assistant Director (Lab)]
Page 8 0T 10
Bt WO
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TAMILNADU POLLUTION CONTROL BOARD
\d\dnud I n\lmmmnml Laboratory. Coimbs itore - 641 0\()

INFERENCE REPORT NO. 38/ AEL — CBE/ A.A.Q.S./ S.M. Dated 04.02.2021.
L. Name ot Industry : M/s.Unicast Alloys (P) Ltd..

S.F.N0.98/1D. 100 & 101 part. Kurumbapalayam
Village. Pollachi (Taluk).

Coimbatore (District).

1 2. Pollution Category : Orange/Large
'
1 37Date o ALALQ. Survey : 21.01.2021 & 22.01.2021
'
A +. Predominant Wind Direction : North East — South West
E 5. Weather condition : Clear Sky
\ STATUS OF POLLUTANTS LEVEL
1. AMBIENT AIR QUALITY:-
i . Towal No. of ALA.Q. stations monitored © PMje: S & PMas: |
' 2.No. of A.A.Q. stations in which Pollutants
' 1.evel exceeded the Boards standards (PM o) & PMa 5 . NIL
: o - ~ Maximum and \’hmmum values of Pollutants Lev el observed:
§ SL | Values in mlcrooram/m | BOARD’s STANDARD
: No POLLUTANT Maximum Minimum ,: (As per consent order)
H |
[ | Respirable Suspended particulate 80.0 540 | 100
i Matter: PM !
I e
} 2. PM-« ‘ 29.0 ; - 60
! " GASLOUS POLLUTANTS:- - |
i
? (i) SO 1o | 70 80
| | |
(11) NO- ; 20.0 ' 15.0 S0
S . | . S S et oo e -
1. STACK MONITORING:-
1. “Total No. of Stacks Monitored 5 8
5 No. of Stucks in which Pollutants level
I'xeeeded the Boards standards . NIL

Authorised Sigratory
[Assistant Director (Lab)]
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

Trom [o

I'rom
M/s.Hitech Die Cast (P) Ltd.,
S.F.No.77/1.77/2 &101part.

Kurumbapalayam Village,

K.Seivaraj, M.Sc.,
Assistant Director (Lab)
Advanced Linvironmental Laboratory

Familnadu Pollution Control Board Achipatti (Post).
No.5. Ramasamy Nagar. Kavundampalayam, Pollachi (Taluk),
Coimbutore - 641 030. Coimbatore (District).

Email — acltnpcbebe@gmail.com -
Lt No. INPC Bd/AD (LYAEL - CBE/AAQS & SM/I*.No.P.7/2020 — 21, Dated 04.01.2021.

NIt
Sub:  Furnishing of Report of Analysis of Ambient Air Quality / Stack Monitoring /

Ambient Noise Level Survey — Reg.

Rel: 1. This office Lr.No.TNPC Bd/AD (L)/AEL-CBE/Air survey/F.No.P.7/20 =21,
dated 12.11.2020 & 27.01.2021.

. Your Letter No.Nil, dated 26.01.2021.
3. This office Bill No.74/2019-20 Dated 03.02.2020 Excess Payment for Rs.100/-

[\

4. Cash Receipt No.108784 dated 28.12.2020 for Rs.39,300/-
5. Cash Receipt No.108892 dated 01.02.2021 for Rs.2,000/-

sk ok ok
| am sending herewith the Report of Analysis of Ambient Air Quality /Stack Monitoring /
Ambient Noise Level Survey conducted in the vicinity of your industry M/s.Hitech Die Cast
Private ]imited., on 25.01.2021 & 26.01.2021 with invoice for a sum of Rs.41,400 /- (Rupees
jorty one thousand and four hundred only) towards the above survey / analysis charges, and the

e has been adjusted with the advance fees received vide reference (3, 4 & 5) cited.

o] Pple]
[K.SEL Ai’gf J]
Authorised Sigrfatory

[Assistant Director (Lab)|
foncl: As above. ] N
AN

Kindly acknowledge the receipt of the report without fail.

Copy to: a
I. The District Environmental Lingineer. TNPCB. Coimbatore (South) for favour of kind
information please.

o~
/

2. Copy to file

Page 1 01’9

33

L e i T v



———. TAMILNADU POLLUTION CONTROL BOARD,

LT ADVANCED ENVIRONMENTAL LABORATORY,
i COIMBATORE - 641 030.
o G e B

AT 2

~ Accredited Laboratory - (1SO/IEC17025:2005) NABL - TC-7025
TEST REPORT

ULR-TC702520000000076P]
Report No.39/AEL — CBE/ AAQS/2020 - 2021, Dated 04.02.2021.

1. Name of the Industry : M/s.Hitech Die Cast (P) Ltd.,
2. Address of the Industry S.I*.N0.77/1.77/2 & 101part, Achipatti (Post).
Kurumbapalayam Village, Pollachi (Taluk). Coimbatore.
3. Date of Survey ! 25.01.2021 & 26.01.2021.
4. Duration of Survey : PM,g : 8 Hrs & PM; s : 24Hrs
S Categon : Orange/Large
0. Test Started on : 29.01.2021.
‘ 7. Test Completed on ; 29.01.2021.
e 8. Matrix : Ambient Air Quality
Meteorological Conditions
Ambiemt Min Max Relative " Min | Max
| Sempenie | L) 233 299 | Humidity (%) [ 38 60
W eather Condition Clear Sky Rain Fall (mm) - |
! \dm inant \\ ind Direction | North East — South West Mean Wind Speed (km/hr) : --

Ambient Air Quality Survey Results

Pollutants Concentration

= ° ‘
Sl Location £ g * }:;n EE (microgram / m’) B
o g £ 53] PMy | SO, | NO, =
| . S-EEC | PMa
| ~ On 10p of Scaffolding near Main entrance | North East | 70 | 3.0 560 | 7.0 140 -
i __jol \1 s.1 Illb(l} Die cast (P) Ltd., | |
| 2 Onop of Scaffolding near Worker’s Rest | South East | 110 3.0 59.0 8.0  17.0 -
. €  Room Building of M/s.Hitech Die cast (P) |
‘ ) ... 1
: 3 Onop of Scaffolding at South West side South West | 275 3.0 720 | 11.0 | 21.0 | 23.0

i near \\'urlwr'sQuarlus of M/s.Unicast [
' Alloys Private Ltd..

) 'nd ¢ of 1 RL])OI"t -

)Vp%éi\a\ Il@hl@l

Authorised Sign tor\
[Assistant Director (Lab))

i 4 Ona /p of Scaffolding at West side of the West 108 3.0 67.0 100 | 200 -
| unit near Administrative office of i \

5 . M/s.Unicast Alloys Private L.td., |

| 5 Ontop ol‘SLal‘t‘olding near Main entrance | North West | 55 3.0 60.0 7.0 | 18.0 .
' L 0f M/s Unicast Alloys Private Lid.. | | ' | |

i Note:- * With respecet 10 major emission sources. ** PM 25 0L ; accredited b\mN I\BI | T
: PMio. S0, & Noj the analytical results are restricted 1o the sampling period of 8 hrs.

[ PM s the analytical results for the sampling period of 24 hrs,

l ~ Test I’Lriormtd - Test Method

‘ PMy IS 5182 (I’ml "’377_7'0-0() -

| 50, M()(]l[lt,d West —bguﬂl_\'u/ls 5187 (1’3117) 2001 RA: 2012

{ NO» [ Jacobs — Hochheiser /1S 5182: (Part wt 6) - 2006 RA: 2012

|

l

|

|

|

|

\

| Page 2 of 9
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TAMILNADU POLLUTION CONTROL BOARD
f\d\’.muul ® nvnonmu]lal Laboratory, C mmb(llmc (}”41 ()1()7

AMBIENT AIR QUAl ITY SURVEY

Schematic Diagram Showing Location of Sampling
Report No.39/AEL — CBE/AAQ/SM/2020 — 2021, Dated 04.02.2021.
1. Name and Address of the Industry : M/s.1itech Die Cast (P) Ltd.,
S.F.No.77/1, 77/2 & 101 part. Achipatti (Post).

Kurumbapalayam Village.
Pollachi (Taluk), Coimbatore (District).

2. Date of Survey : 25.01.2021 & 26.01.2021.
3. Predominant wind direction 4 North East — South West
4. Weather condition : Clear Sky \
Station -V Station — I ﬁ
G‘ North West- SSmt North East- 70mt |
P\ 2600 ue/m’ PMy, : 56.0 pg/m
SO © 7.0 pg/m SO, : 7.0 ug/m’
NO» 180 pg/m’ NO2 ;140 ug/m’ |

Station - IV
West- 108mt

P\ : 67.0 pg/m’
SO - 10.0 pg./m]
NO) 2200 pg/m”

Station — 111

South West- 275mt

Station - I1

South East- 110mt

ML 720 pg/m'f PMy, @ $9.0 pg/m’
50) C 110 pg/me SO, ¢ 8.0 ,u‘ur m’
NGoos 2100 p/m NO2 @ 17.0 u:.'/m‘: 1
M ©23.0 pg/m —

! w0 { . aQ Are @ receed 1 3 1 S N
Note:- PM g, S0p & No, values are expressed in pg/m” and restricted to the sampling period of 8hrs.

PM; s value is expressed in pg/m” for the sampling period of 24 hrs.

e €l 2!
JE.S <.SEL ﬁ/{?
gnatory

Authorised Si
[Assistant Director (Lab)]

Page 3 of 9
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 m— TAMILNADU POLLUTION CONTROL BOARD,
mw::,_.,__.... ADVANCED ENVIRONMENTAL LABORATORY,
e ——— COIMBATORE - 641 030.
“', Kol ——
_ Accredited Laboratory - (ISO/IEC 17025:2005)  NABL - TC-7025
TEST REPORT
ULR-TC702520000000076P)
Report No.39/AEL — CBE/ SM/2020 — 2021, Dated 04.02.2021.
I. Name of the Industry : M/s.Hitech Die Cast (P) Ltd..
2. Address of the Industry S.F.No.77/1,77/2 & 101part,
Achipatti (Post), Kurumbapalayam Village,
Pollachi (Taluk), Coimbatore (District).
3. Date of Survey : 25.01.2021.
4. Test Started on : 29.01.2021.
3. lest Completed on : 29.01.2021.
_e 0. Matrix ; Stack Emission
7. Type of Industry : Cast Iron and SG Iron Castings Manufacturing
Stack Monitoring Survey Results
. Pollutants ‘
) =N = @ 1) 3 ‘
SL Stack attached to £ Tl e 2 (mg/Nm™) |
No [: @) ? N _g 'é E !
2|2 E | 25| PM | So,* No* |
= v —
- >S = Z !
@ ? ‘
1. Induction furnaces — 1.5 Tons/Hr 36 1829 | 5648 | 320 [ 32 [ 488
|
(After Venturi Wet Scrubber) ;
2. Shot Blast Machine - 0.5 Tons 36 | 1070 | 5002 [ 390 | - o
9 (After Casette type Dust Collector) l ' !
— |
Note:- * Test Parameters not accredited by NABL. |
i Test Performed Test Method 1
" Particulate Matter IS 11255: (Part 1) — 1985 (RA: 2003) 71
- -- End of Report —

, ) \ b
i &fN\ |

Authorised Signatory
[Assistant Director (Lab)]
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore - 641 030.

STACK DETAILS
Report No.39/AEL — CBE/SM/2020 — 2021, Dated 04.02.2021.
| Name and Address of the Industry: M/s.Hitech Die Cast (P) Ltd.,
S.F.No.77/1, 77/2 & 101part, Achipatti (Post).

Kurumbapalayam Village,

Pollachi (Taluk), Coimbatore (District).

2. Date of Survey : 25.01.2021.

SLNo Particulars 1 l 2 1\
1 Stack attached 1o Induction Furnace | Shot Blast Ma&nn[l
I 2 Details of process stack Melting - J‘{
@ 3 'lvliciighl from G Level in (m) 21.5 8.0 o
4. Diameter in (m) 0.5 0.4 {
7 Vi.mi‘rls'(;n hole height from Ground Level or bends or 13.0 4.17 i
I ducts in (m) ‘

6. Fuel Used (with % Sulphur content) Electricity Electricity
L7 | Fuel Consumption rate per day (mention units) - - :
8 | Stack Capacity ll 1.5 Tons/Hr i 0.5 Ton |
9. APC Measures provided | Venturi i Casette I\p-cf)u:t
& Wet Scrubber ‘ Collector l!
0. M‘—KP"C—functional status Working !i Working ‘
I1. ' Ambient temp in °K 305 305 :
*‘17—2»'._'“:‘1_'1'un1p of flue gas in °K 309 309 —
ER Velocity of flue gas in m/sec 8.29 T .70

14 Volume of flue gas sampled in m’ 0.750 ” 1.008
‘ \

15, “;ZW(juseous Discharge rate per Nm*/Hour 5.648 il 5,102 Wl
| |
e — | :

[K.SELVA
Authorised Signatory
[Assistant Director (Lab)|
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Accredited Laboratory - (1SO/IEC 170

TAMILNADU POLLUTION CONTROL BOARD,
ADVANCED ENVIRONMENTAL LABORATORY,

COIMBATORE - 641 030. el /
s 3
25:2005)  NABL-TC-7025

T AMBIENT/SOURCE NOISE LEVEL SURVEY - Report of Analysis

ULR-TC702520000000076P)

LS/2020 — 2021, Dated 04.02.2021. - S

Report No.39/AEL — CBE/N

1. Name of the Industry

M/s.Hitech Die Cast (P) Ltd.,

19|

Address of the Industry

.

S.F.No.77/1,77/2 & 101part, Achipatti (Post), Kurumbapalayam
Village. Pollachi (Taluk). Qoimbatorc ({)istric ). i

3. Date of Survey

25.01.2021. ] ]
|

Category i'r"mgc/l,argc Land use Classification --

l\ 'pc of Survey 1 Ambient Time of Survey Day 1
.'.\ictéuroﬂiéﬁﬂconditions Clear Sky -

Matin Sound Level |

Logging Parameters o
e;{n;lﬁx:uir.i{crit_féed | Larson & Davis Serial No 824 A 2030

l:ggmg Interval | 10 Minutes each point Measuring Range 50-110 dB(A)

Weighting EY | Peak Weighting «C” | Time Weighting | FAST

Sound Incidence } RANDOM ‘ Time in hrs | 15.30 Hrs to 17.00 Hrs.

Report of Noise Level Monitoring

R Sound Level — dB(A)
| Location S g , _—
No Eg g Legq Lo Lso | Lo Min Max
2 = E
At Ambient: S a ¥ ;i
1. Near Administrative office building of 108 West 53.6 | 52.5 | 533 | 525 [ 51.7 | 607
A s.Unicast Alloys (P) Ltd., : ‘
€ At Main entrance of M/s.Unicast Alloys 55 | North West | 52.7 | 51.0 | 51.4 | 54.7 ’ 48.6 AR
(P lad.. i l
3. Near Worker's Quarters of M/s.Unicast 275 | South West | 50.7 | 48.6 | 50.4 | 52.2 ! 473 g 58.7
Alloyvs (P) Lud.. i :
4 A1 Main entrance of M/s.Hitech Die cast | 70 | North East | §3.9 | 51.1 | 53.0 | 56.0 l 51.0 1 613
(Pylad.. I Il
5. Near Workers Quarters of M/s. Hitech Die | 110 | South East | 51.8 | 51.0 | 51.5 [ 51.9 l 50.1 i 57.0
cast (1) L1d.. i E
] | |

OSSO K- | W—
{ o | G P s refery a0 - 1ee Ualing vafers A AL o .
Note: .90 Value refers 1o background noise: L50 Value refers to mean noise.L.10 value refers to

nuisance or annoyance level :Leq value is the average energy for the measured period.

-- I'nd of Report --

i (&:ﬁk@%

Authorised Sighatory
[Assistant Director (Lab)]
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TAMILNADU POLLUTION CONTROL BOARD

GENERAL PARTICULARS

__Advanced Environmental Laboratory. Coimbatore — 641 030.

Report No.39/AEL - CBE/AAQ/SM/2020 - 21, Dated 04.02.2021.

Name and Address of the Industry

Date ol Survey

M/s.Hitech Die Cast (P) Ltd..

S.F.No.77/1, 77/2 & 101 part, Achipatti (Post).
Kurumbapalayam Village.

Pollachi (Taluk). Coimbatore (District).

25.01.2021 & 26.01.2021.

Sk 7 ' Héa—dBTT’;{Ff{u:ulars
No

N

Process Description

" Cast Iron and SG Iron Castings Manufacturing.

Particulars

Emission Sources

Induction Furnace, Shot Blast Machines.

g_ Fugiuve Emission Sources

Vehicle movements.

4. Raw Matenial Consumptions

SL.No Raw Materials
1 Silica Sand

Quantity
6930 Kgs

2 Bentonite Powder 1485 Kas
3 Gotron (Coal Dust) 730 Kgs
4 | M.S.Punching 15 'Q_Sv}\"g?
S | Shell Coke 1147 Kes
6 Home Returns | 9205 Kgs

5 Py

‘oduction Capacity as per Air Consent

order No. & Date

Cast Iron and SG Iron Castings — 1450 Tons Month.

As per Air Consent order No. 1905221398241 Dated 01.03.2019.

- Production on the day of Survey

1. S.G.Iron — 24.62 Tones -

~ Air Consent Order No. Validity upto 317

March 2021.

Air Consent order No. 1905221398241 Dated 01.03.2019
Validity upto 31.03.2021.

% Dewatls of APC measures

Venturi Wet Scrubber and Dust Collector )

Y Funcuonal Status of APC measures

Working

U, Field Observations

)@2&\&\

JLES

|K.SELV X Ré
Authorised Signatory
[Assistant Director (Lab))
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TAMILNADU POLLUTION CONTROL BOARD
Advanced Envnonmemdl [. abmatory Coimbatore — 641 030.
INFERENCE REPORT NO. 39/ AEL - CBE/ A.A.Q.S./ S.M. Dated 04.02.2021.

L. Name of Industry : M/s.Hitech Die Cast (P) Lid..
S.F.No.77/1.77/2 & 101part, Achipatti (Post),
Kurumbapalayam Village,
Pollachi (Taluk), Coimbatore (District).

2. Pollution Category i Orange/large

Yo Date of ALALQ. Survey : 25.01.2021 & 26.01.2021.
4. Predominant Wind Direction : North East — South West
3. Weather condition : Clear Sky

STATUS OF POLLUTANTS LEVEL

I. AMBIENT AIR QUALITY:-

I Towal No. of A.A.Q. stations monitored : PMjp: SNos & PM, 5: 1No

2. No. of A.A.Q. stations in which Pollutants

LLevel exceeded the Boards standards (PM,0) & PM> 5 : NIL
- Maximum and Minimum values of Pollutants Level observed:
SL Values in microgram/m’ BOARD’s STANDARD
No POLLUTANT Maximum | Minimum (As per consent order) |
I Respirable Suspended particulate 72.0 56.0 100
_51_;‘12;‘1”1 P:\/Im |
2. PMs; 23.0 - 60
3. GASEOUS POLLUTANTS.- o —
G SO, 11.0 7.0 80 i
(i)  NO, 21.0 14.0 80 |
I_STACK MONITORING:.  ———b
L. Towl No. of Stacks Monitored 2
2. No. of Stacks in which Pollutants level
l:xceeded the Boards standards NII,
97\0\
JEs [K SEL

Authorised 5 atory
[Assistant Director (Lab)]
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ANNEXURE - VII

PHOTOGRAPHS TAKEN DURING THE COMMITTEE INSPECTION ON

30.11.2021

1) M/s. Unicast Alloys Private Limited:

a) Inspection of the committee at Disha — A Life School & PKD College of
Educations

50
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b) Committee inspection in the School premises adjacent to the M/s. Unicat
Alloys Pvt Ltd.,

c) Compound wall with steel cladding upto height of about 20 feet facing
the school premise provided by the unit of M/s. Unicat Alloys Pvt Ltd.,
facing School Premises

2
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d) Additional Green Belt evloped by the unit of M/s. Unicat Alloys Pvt
Ltd., facing School Premises

T

e) Water Mist Spray arrangement with Interlocking system provided to the
fettling/grinding section in the unit of M/s. Unicat Alloys Pvt Ltd.,
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f) Suction plpellne System prowded to the fettllng/grlndlng sectlon in the
unit of M/s. Unicat Alloys Pvt Ltd.,

“w"' i 4
gy,

g) Bag Filters with stack provided to the Shot Blasting Machine in the unit
of M/s. Unicat Alloys Pvt Ltd.,
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i) oods & Duct arrangement with Interlocking system provided to the
Furnace in the M/s. Unicat Alloys Pvt Ltd.,
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7 i) Double stage Venturi Wet Scrubber with Stack (height increased from
15 metres to 30 metres) fixed with interlocking system provided to the
Furnace in the M/s. Unicat Alloys Pvt Ltd.,

k) Online Air Monitoring system provided by the unit of M/s. Unicat
Alloys Pvt Ltd., and connected with CAC, TNPC Board, Chennai
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2) M/s Hi-tech Diecast Private Limited:

LA SOt B g 2B U8 el

g TERIRaTYE i
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a) Suction pipeline system arrangement with provided by the unit o M/s.
Hi-tech Diecast Pvt Ltd., in the fettling/grinding section

NE . 1
1‘|

» "EEEET P ~w

%mm“

/lbf) Bag Filters with sck provided to the fettlin/grinding section in the
unit of M/s. Hi-tech Diecast Pvt Ltd.,
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c) Bag Filters with stack provided to the Shot Blasting Machine in the unit
of M/s. Hi-tech Diecast Pvt Ltd.,

d) Hods & Duct arrangement with Interlockig system provded _-to the
Furnace in the M/s. Hi-tech Diecast Pvt Ltd.,




e) Double stage Venturi Wet Scrubber with Stack (height increased from
15 metres to 30 metres) fixed with interlocking system provided to the
Furnace in the M/s. Hi-tech Diecast Pvt Ltd.,

f) Online continuous Air Monitoring system provided by the unit of
M/s. Hi-tech Diecast Pvt Ltd., and connected with CAC, TNPC Board,
Chennai

9
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g) Photographs shows the Grn Belt develoment in the unit of
M/s. Hi-tech Diecast Pvt Ltd.,

10
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COMMITTEE REPORT ON MW/S UNICAST ALLOYS PRIVATE LIMITED LOCATED

T S.F NO. 881D, 00 & 104 PART, T8/1A, TBISA, 98134, KURUMBAPALAYARM
VILLAGE. POLLACHI TALUIL, COIMBATORE DISTRICT AND RIS HI-TECH DIE

CAST PRWATE LIMTED LOCATED AT S.F MNO. TV, FTI2R 101(PART.

KURUMBARALAYVARM VILL AGE, POLLACH! TALUK, COIMBATORE DISTRICT AS

PER THE PROCEERINGS NO T2TNPCRIF.G02264/2021. DA TED: 85.49 2021,

it is submiited thai the TN IPC Board has constituied a committes with certain

Term of Referenas {TeRs) vide Board & proceedings dated 05,11.2021 for a detailed

report of joint inspection with investigation of adegsuacy of pollution control measures

installed and stsius of compiiance of TNPCB racornmendsa ations an imgrovement in

existing operations o take decision on  neTnit

ing two foundry units namely
1) Mis Unicast slloys Privaie Limited iocated at SF No. S8/MD, 100 & 101 (Par),

TBIMA, 7BI3A, R8/3A and Z} Mls Histech Die Cast Private Limited located ot

SF No. 77/1, 77/12& iOE(Pcu), Kurumbapalayam Village, Pollachi
Risirict for their cperation wi

Teluk, Coimbatore
1 Renewsl of Consent: {Copy enclosad  Ankeure - ).
n this regard, the commitiss wap Is submitted as follows.

A} Mis Unicast Alloys Private Limited:

i. The wnit of kis. Unicest Alteve Privats Limited is an existing Cast fron & 8G

lron Castings manufaciuring unit iocated gt SF Neo 98/10, 00 & 101 Far,

TBAA, TBIZA, 98/3A, Kurumbapalavarn V Village, Pollachi Taiuk, Coimbatore
District sincs 26.03.1921.

2. Consent io Operate was issued to the unit 0 1981 valid upto 31.03.1991 fo
the manufacturing of C| Rough Castings ~ 145 Tons/Month and for the
generation of Sewage — 2.5 KLD, no Irade Effluent and with discharge of
emission. Furihar; CTO ~ Expansion was issusd to the unit on 05.08.2009 valid
upte 31.03.2610 for the manufacturing of the following product and to cischargs
the following Sewags/Effuent and Emissions.

&) FProduce:
B No Products ! Deseersivy i
| 1 C.l. Rough f _f"wah'TQS o 14 _O.cnsli\fiorwih

&) Discharge of Sewage/Eflusnis:

T

Deseoription of

; e in \ Paint of disposaf
Qutiet

L Eifluent Type . Sewags ,
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i1t shall either completfely reuse the dumped waste mould sznd

e
within the premises or dispose it to the Commoen Waste lould Sand
Reclamation unit Mfs. Ammearun Enviro Guard Indusiries, Annur
Taluk or for other beneficial uses.
4. The unft of M/s. Unicast Alfcys Private Limited alone shall explore

an  advanced lechnology end shall furmish the action plan

mity fo schoof

0
Q
b=
n
]
w

]
b )

L}
=
o
[0}
o
Q
@
@
o
[#)

5. The unit shall ensure good guaiity of scrsps shali be used for

fa7 Sy pide e
mefting activity.

This is submitted for favour of kind information and nscessary action, please.

4 = 1 "'/\'2"/_/-—
£ 1 Y 3
ook H { w—,\,’.‘,\_ﬁ/ [

s i i |7
Lot i 4, s L)
"Er.D. Jayalakshmi Er. M.Saravanakumar
Member of the Commities Member of the Committee Committee Head
DEE, TNPC DEE, TNPCB - . DEE; TNPCB
Tiruppur (South) Coimbatore (Norgh) © Tirupour (North)

Enel: Annexure | o VI,

1 - Copy of Board's proceedings dated 05.11.2021.

it - Copy of AAQSM/ANL survey report of M/s. Unicast Alloys Pvi Lid.,

fll - Copy of Trend Graph of M/s. Unicast Alloys Pvt Ltd,

IV - Copy of AAG/SMIANL survey report of Mfs. Hi-iech DisCast Pvt Lid.;
V- Copy of Trend Graph of M/s. Hi-tech DiaCast Pvi Ltd.,

Vi - Compliance of TNPCBd cirection dated 30.09.2021.

V- Phetographs taken during the Commities inspection.
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